ISI Written Answers

THE MINISTER OF EDUCATION,
S0CIA]l, WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). M/s. Synthetics
and Chemicals Limited is maintaining
one guest houge at New Delhi and two
gBuest houses at its plant at Bhitaura,
Bareilly. The guest house at New
Delhi has been maintained since 1971.
The expenditure incurred at Delhi
guest house for the years 1974 to 1977
as available and that incurred at
Bareilly guest houses during the last
“ten years is given below:

Year New Delhi Baveilly
Rs. Rs.
1969 60,955
1969 58,045
1970 47,181
1971 61,254
1972 83,803
1973 1,009,021
1974 49,560  1,06,654
1975 40,299 95,057
1976 36,506  1,31,166
1977 31,096 1,32,478

The guest house at Delhi is main-
taineq for the use of directors of the
company for busSiness purposes or on
their way to Bareilly/Lucknow and
for discussions and meetings.

One of the guest houses at Bhitaura,
Bareilly i{s located within the housing
colony near the factory and is main-
tained for the use of the directors as
there is no accommodation available
nearby. The other pguest house at
Bhitaura is maintainedq within the
housing colony for the staff of the com-
pany on official visits. This facility is
also extended to the representatives of
the suppliers, auditors who visit fac-
tory for the purpose of business of
‘the company and to the Government
-officials on official visits.
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(c). There is no provision under the
Companies Act, 1956, for re-auditing
of expenses incurred by a company.
However, an investigation has been
ordered into the affairs of the com-
pany.

Report of High Power Accident En-
quiry Commilttee

1282. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of RAILWAYS
be pleased to refer to U.S.Q. No. 386
dated 18th July, 1978 regarding report
of High Power Accident Enquiry Com-
mittee and state:

(a) whether the Committee nas
since submitted its report;

(b) if so, detail; therein: and

(e) if not, expected time by which
the Committze is to submit the
report?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) No.

(b) Does not arise.

(¢c) The tenure of the Committee
has been extended upto 30-9-1979 by
which time the report is expected to be
submitted.

Sqgmad to check complaints regarding
railway reservation

1288. BHRI MADHAVRAO SCIN-
DIA: Will the Minister of RAILWAYS
be pleased to refer to the reply given
to Unstarred Question No. 276, on 18th
July 1978 regarding squad to check
complaints regarding railway reserva-
tion ang state:

(a) the number of complaints
received by railway administration
till 30th October, 1978;

(b) chacks and raids carried nut by
the squad; and

(¢) action taken thereon?
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(a) the number of complaints receiv-
ed by railway administration till 30th
October, 1878;

(b) checks and raids carried out by
the sguad; and

(¢) action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) After the forma-
tion o4 Special S8quad on 31-5-1978, 355
complaintg have been received since
1-6-1878.

(b) 99.

(cy (1) 82 railway employees are
being/have been taken up for disci-
plinary action and 9 for departmental
action.

(iiy The checks by the Special
Squad are being continued.

(iii) Action has also been taken to
streamline/improve the reservation
procedures.

Issue of licences tg Synthetics and
Chemicals Limited

1284. SHRI SURENDRA BIKRAM:
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether Syntheticy and Chemi-
cal; Limited, Bareillv (UP.) has been
given licence to manufacture Styrene
for its synthetic rubber production or
for open sale also;

(b) if not, why the company is al-
loweqd to sell Styrena in market; and

(c) what action Government has
taken against this company for this
offence?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA): (a)
and (b). There is no prohibition, in
the terms of the Imdustrial Licence
issued to M/s. Synthefics and Chemi-

cals Limited on sale of styrene mono-
mer by them in the market.

(c) Does not arise, in view of (a)
ang (b) above,
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Promotion avenues of Gamgmen

1286. SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether jt is a [act that 93 per
cent or more of Gangmen retire as
Gengnen g there iz meither any ave-
a;e of promotion ner up-gradation

a other categories of Railwaymen;





